
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 34 of 2024(SZ) 

In the matter of: 

Tribunal on its own motion SUO MOTU 

Based on the news item in The New Indian 

Express Dt. 14.09.2023 titled “Ramakkal lake 

In Tamil Nadu polluted & emits foul smell residents 

Demand rejuvenation” 

With 

Central Pollution Control Board, 

Rep. by its Regional Director,  

Chennai and Others        …Respondent(s) 
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1. April, 2024 Report filed by the District Collector, 

Dharmapuri – 4th Respondent 
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Through 

Dr. D. Shanmuganathan 

Standing Counsel for Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

Date: 16.05.2024 
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